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12. 16 hrs.

AKREST OF MEMBERS

MR. SPEAKER: 1 have to inform the
House that I have reeeived the following tele-
gram, dated the 26th June, 1971, from the
Sub-divisional Officer, Patna:

“Shri Ishwar Chaudhry, Member,
Lok Sabha, was arrested on the 25th June,
1971, under Section 143, Indian Penal

Code and Scction 128, Indian Railways
Act.”

I have also to inform the House that T have
reccived the following wireless message from
the Director, Government Railway Police,
Bhopal, dated the 26th Junc, 1971:—

“Shri B. S. Chowhan, Member, Lok
Sabha, has been arrested on the 26th June,
1971, at 17.00 hours at Railway Station
Bhopal under Scctions 128/120 Railways
Act. He¢ has been remanded to judicial
custody and is at present in District Jail,
Bhopal.”

12.17 hrs

ELECTION TO COMMITTEE ON
PUBLIC ACCOUNTS

SHRI SEZHIYAN (Kumbakonam): 1
beg to move:

“That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate a member from Rajya Sabha
to associate with thc Committee on Public
Accounts of this House for the unexpired
portion of the term of the Committee



